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(d) where the project stands eat 
present? 

THE MINISTER OF STATE IN 
THE MINISTRY O'F SHIPPING 
AND TRANSPORT (SHRt BUT A 
SINGH): (a) to (d). Yes Sir; the 
proposal of providi Og a r(lm-
bined Hubli-Dharwar bye-pass on 
National Highway No.4 has been 
under consideration for quite soal& 
time. Even though the align-
ment had been under investigation, 
the work C'Ould not be sanctioned 
due to financial constraints. The 
work of land acquisition of the bye-
pass is now included in the current 
Five-Year Plan (1978-83) at a cost 
of Rs. 20 lakhs and the land acqui-
sition estimate received from the 
State Public Works Department is 
presently under consideration. Sub-
ject to the availability of necessary 
resources. the first stage construc-
Hon (earthwork jn formation and 
culverts etc,) at a cost of Rs. 100 
lakhs is proposea to be included in 
the 1980-85 Plan, which is under 
finalisation. The total cost of the 
byepass is roughly assessed as Rs. 
300 lakhs. 

Serious TraiDi aceidenu occurred 
during the .last three years 

3437. SHRI T. M. SAWANT: Will 
the Minister of RAILWA YS be 
pleased to state: 

(a) how many accidents occurred 
during the last three years pertain-
ing to Civil, Mechanical, Electrical 
engineering, Signal and Telecommu-
nication and Operating Departments; 

(b) the amount of compensation 
paid, year-wise; 

(c) the number of Rai1way~ ~tnfT 
responsible for these accident'! 
year-wise and department-wise; and 

(d) out of these staff as at (a) 
above, how many belongs to Sche-
duled Castes and Scheduled Tribes 
co'rnmunity year-wise and depart-
ment-wise,? 
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THE DEPUTY MlNISTEIt IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI 
MALLIKARJUN): (a) to (d). Infor-
mation is being collected and will be 
laid on the Table of Sabha. 

Payment of Salary to Gazetted 
Ofllce$ 

3738, SHRI SANAT KUMAR 
MANDAL: Will the Minister of 
HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether it is '8 fact that the 
Mi~"'Y uf Finance iss;ued instruc-
tions at the beginning of the cur-
rent finanCial year that payments of 
salaries to the Gazetted staff should 
be made on the basis of ~ptions ob-
tained from them whether to get it 
in cash or through cheques on the 
Bank of Baroda, the aut.horised bank 
in this case; 

(b) whether these instructions are 
not being followed by the Pay and 
Accounts Offices under his Ministr~y; 

and 

(c) if so, the reasons therefur and 
the steps which he proposes to take 
to set matters right in this behnlf? 

THE MINISTER OF STA,TE IN 
THE MINISTRY OF HEALTH AN'D 
F;AMILY WELFARE (SHRI 
NIHAR RANJAN LASKAR): (a) 
Yes. 

(b) The instructions are be.ing 
followed in the Ministry of Health 
and Family Welfare under the 
payment control of Pay and Ac-
counts Office (Sectt.). The informa-
tion in respect of Attached and 
Subordinate Offices under the pay-
ment control of various other Pay 
and Accounts Offices is not available. 

(C) Does not arise in view of (b) 
above. 




